Appendix

List of Circulars/Notifications consolidated in the Master Circular

Direct Investment in Joint Ventures/ Wholly Owned Subsidiaries Abroad

Notifications

Sl. No. || Notification No. Date

1. FEMA.120/2004-RB July 07, 2004

2. FEMA.132/2005-RB March 31, 2005

3. FEMA.135/2005-RB May 17, 2005

4, FEMA.139/2005-RB August 11, 2005

5. FEMA.150/2006-RB Aug-;ust 21, 2006

6. FEMA.164/2007-RB October 9, 2007

7. FEMA.173/2007-RB December 19, 2007
8. FEMA.180/2008-RB September 5, 2008
9. FEMA.181/ 2008-RB October 1, 2008

10. FEMA.196/ 2009-RB September 30, 2009

A.P. (DIR Series) Circulars

Sl. No. || Circular No. Date

1. AP (DIR Series) Circular No.14 October 01, 2004

2. AP (DIR Series) Circular No.32 February 09, 2005
3. AP (DIR Series) Circular No.42 May 12, 2005

4.. AP (DIR Series) Circular No.9 August 29, 2005

5. AP (DIR Series) Circular No.29 March 27,2006

6. AP (DIR Series) Circular No.30 April 05, 2006

7. AP (DIR Series) Circular No. 3 July 03, 2006

8. AP (DIR Series) Circular No.6 September 06, 2006
9. AP (DIR Series) Circular No. 11 November 16, 2006
10. AP (DIR Series) Circular No. 41 April 20, 2007

11. AP (DIR Series) Circular No. 49 April 30, 2007

12. AP (DIR Series) Circular No. 50 May 04, 2007

13. AP (DIR Series) Circular No.53 May 08, 2007

14. AP (DIR Series) Circular No.68 June 01, 2007

15. AP (DIR Series) Circular No. 72 June 08, 2007

16. AP (DIR Series) Circular No.75 June 14, 2007

17. AP (DIR Series) Circular No.76 June 19, 2007

18. AP (DIR Series) Circular No. 11 September 26, 2007
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http://rbi.org.in/Scripts/BS_FemaNotifications.aspx?Id=2126
http://rbi.org.in/Scripts/BS_FemaNotifications.aspx?Id=2496
http://rbi.org.in/Scripts/BS_FemaNotifications.aspx?Id=2470
http://rbi.org.in/Scripts/BS_FemaNotifications.aspx?Id=2680
http://rbi.org.in/Scripts/BS_FemaNotifications.aspx?Id=3463
http://rbi.org.in/Scripts/BS_FemaNotifications.aspx?Id=4058
http://rbi.org.in/Scripts/BS_FemaNotifications.aspx?Id=4652
http://rbi.org.in/Scripts/BS_FemaNotifications.aspx?Id=4864
http://rbi.org.in/Scripts/BS_FemaNotifications.aspx?Id=4865
http://rbi.org.in/scripts/BS_CircularIndexDisplay.aspx?Id=1931
http://rbi.org.in/scripts/BS_CircularIndexDisplay.aspx?Id=2124
http://rbi.org.in/scripts/BS_CircularIndexDisplay.aspx?Id=2254
http://rbi.org.in/scripts/BS_CircularIndexDisplay.aspx?Id=2479
http://rbi.org.in/scripts/BS_CircularIndexDisplay.aspx?Id=2795
http://rbi.org.in/scripts/BS_CircularIndexDisplay.aspx?Id=2817
http://rbi.org.in/scripts/BS_CircularIndexDisplay.aspx?Id=2975
http://rbi.org.in/scripts/BS_CircularIndexDisplay.aspx?Id=3091
http://rbi.org.in/scripts/BS_CircularIndexDisplay.aspx?Id=3160
http://rbi.org.in/scripts/BS_CircularIndexDisplay.aspx?Id=3434
http://rbi.org.in/scripts/BS_CircularIndexDisplay.aspx?Id=3477
http://rbi.org.in/scripts/BS_CircularIndexDisplay.aspx?Id=3503
http://rbi.org.in/scripts/BS_CircularIndexDisplay.aspx?Id=3502
http://rbi.org.in/scripts/BS_CircularIndexDisplay.aspx?Id=3563
http://rbi.org.in/scripts/BS_CircularIndexDisplay.aspx?Id=3583
http://rbi.org.in/scripts/BS_CircularIndexDisplay.aspx?Id=3597
http://rbi.org.in/scripts/BS_CircularIndexDisplay.aspx?Id=3599
http://rbi.org.in/scripts/BS_CircularIndexDisplay.aspx?Id=3833

19.

AP (DIR Series) Circular No. 12

September 26, 2007

20.

AP (DIR Series) Circular No. 34

April 03, 2008

21.

AP (DIR Series) Circular No. 48

June 03, 2008

22.

AP (DIR Series) Circular No. 53

June 27, 2008

23.

AP (DIR Series) Circular No.07

August 13, 2008

24.

AP (DIR Series) Circular No. 14

September 05, 2008

25.

AP (DIR Series) Circular No. 36

February 24, 2010

26.

AP (DIR Series) Circular No. 45

April 01, 2010
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http://rbi.org.in/scripts/BS_CircularIndexDisplay.aspx?Id=3834
http://rbi.org.in/scripts/BS_CircularIndexDisplay.aspx?Id=4096
http://rbi.org.in/scripts/BS_CircularIndexDisplay.aspx?Id=4224
http://rbi.org.in/scripts/BS_CircularIndexDisplay.aspx?Id=4260
http://rbi.org.in/scripts/BS_CircularIndexDisplay.aspx?Id=4416
http://rbi.org.in/scripts/BS_CircularIndexDisplay.aspx?Id=4445
http://rbi.org.in/Scripts/NotificationUser.aspx?Id=5510&Mode=0
http://rbi.org.in/Scripts/NotificationUser.aspx?Id=5562&Mode=0

	(1) An Indian party which has made direct investment abroad is under obligation to (a) receive share certificate or any other document as an evidence of investment, (b) repatriate to India the dues receivable from foreign entity, and (c) submit the documents / Annual Performance Report to the Reserve Bank, in accordance with the provisions specified in Regulation 15 of the Notification. The share certificate or any other document as evidence of investment has to be submitted to and retained by the designated AD Category - I bank, who is required to monitor the receipt of such documents and satisfy themselves about the bonafides of the documents.  A certificate to this effect should be submitted by the designated AD category – I bank to the Reserve Bank alongwith the APR (Part III of Form ODI). 
	 



